
Uttarakhand Higher Judicial Service Examination -2019

List of the Candidates,  who have qualified for Written Examination 
but have not removed the objections.

Sl.
Roll 
No. 

Name
Father's/ 

Husband's Name
Category Objections identified by the Office

1 1025
BHUPENDRA 
KUKRETI

DARSHAN LAL 
KUKRETI

EWS
EWS CERTIFICATE NOT ENCLOSED(A/F).  CERTIFICATES- DEGREES 
OF 10,12,BA,LLB,LLM NOT ENCLOSED. MARKSHEETS OF BA I-II YR 
LLB  1-5 SEM. NOT ENCLOSED. 

2 1056
RAJENDRA PAL 
SINGH 

RAM SINGH SC

MA I YR. MARKSHEET NOT ENCLOSED. APPLICANT WAS ENROLLED 
ON 23.07.2005 IN BAR COUNCIL UTTARAKHAND   BUT EXPERIENE 
CERTIFICATE SHOWS THAT  PRACTICING IN UTTARAKHAND HC 
SINCE APR. 2012. HENCE 7 YEAR CONTINUOUS PRACTICE NOT 
CLEAR. 

3 1064
KANISHK KUMAR 
SINGH 

MAHENDRA 
PRATAP SINGH 

GENERAL
12TH CERTIFICATE NOT ENCLOSED.  MARKSHEET OF B.COM I YEAR 
NOT ENCLOSED.

4 1120 ANAND SHARMA 
BHAGIRATH 
LAL 

GENERAL
INTERMEDIATE CERTIFICATE NOT ENCLOSED. mARKSHEETS OF LLB 
1-2 SEMESTER NOT ENCLOSED

5 1152 ANUP SINGH MADAN LAL SC
10TH 12TH CERTIFICATE NOT ENCLOSED. PREVIOUS YEAR 
MARKSHEETS OF BA, LLB NOT ENCLOSED. 

6 1153
SURESH CHANDRA 
PANDEY

GOPAL DATT 
PANDEY

EWS EWS CERTIFICATE NOT ENCLOSED. 

7 1180 SARNAM SINGH 
SHANKER 
SINGH 

GENERAL

CONTINUOUS PRACTICE OF 7 YEARS AS ON 01.01.2019 NOT CLEAR 
AS THE APPLICANT WAS REGISTERED IN 2010 BUT SUBSEQUENTLY 
COMPLETED LLM IN 2013.  ENCLOSED DOCUMENTS ARE NOT SELF 
ATTESTED.  

8 1233 SANDEEP TRIPATHI D.N.TRIPATHI GENERAL

CONTINUOUS  PRACTICE OF  7 YEARS AS  ON  01.01.2019  WAS NOT 
CLEAR  AS  THE  APPLICANT  WAS  REGISTERED  IN  2008  BUT 
SUBSEQUENTLY  COMPLETED  LLM  IN  2014.                                                               
THE  APPLICANT  HAS  STATED  THAT  HE  HAS  DONE  3  YEARS  PART 
TIME  EVENING  LLM  COURSE  FROM  UNIVERSITY  OF  DELHI,  IN 
WHICH  HE  WAS  ALLOWED  TO  PRACTICE  DURING  THE  COURSE. 
HENCE THERE  IS NO BREAK IN HIS PRACTICE.

9 1242 RAHUL PHARASI 
SATISH CHAND 
SHARMA 

GENERAL

FATHER'S NAME IS DIFFERENT IN 10TH CERTIFICATES, BAR 
COUNCIL CERTIFICATE AND APPLICATION FORM. BAR COUNCIL 
ENROLL. NO. IS DIFFERENT IN EXPERIENCE CERTIFICATE ISSUED BY 
DJ.  12TH CERTIFICATE NOT ENCLOSED. PREVIOUS YEAR 
MARKSHEETS OF BCOM AND LLB NOT ENCLOSED. 

10 1245 AVIJIT BHUSHAN 
ARJUN 
SINGHAL 

GENERAL 
 12TH CERTIFICATE NOT ENCLOSED.  LLB III semester marksheet 
NOT ENCLOSED. DEGREE OF MCOM NOT ENCLOSED.  

11 1255 JUGMOHAN SINGH AMAR SINGH GENERAL
APPLICANT'S NAME SPELLING IS DIFFERENT IN APPLICATION FORM 
AND EDUCATIONAL DOCUMENTS. UTTARAKHAND BAR COUNCIL 
REGISTRATION CERTIFICATE NOT ENCLOSED.

Note:  Aforesaid applicants are dierected to remove the objections cited against their name by 15th 
of  July  2019;  failing  which,  they  will  not  be  permitted  to  appear  in  the  written  examination, 
scheduled to be held on 20th and 21st of July, 2019.                                                                                                                                                                                    


